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IN THE CENTR.AL ' AD^HNI ST RaHU w TRIBUN L

principal BZ^'CH

NEy DELHI

OA 278/93

Neu Delhi this the 2bti day of April,1997

Hon'ble Smt.Lakshmi Suaminathan, Member (3)

1, Shri Abhay Kumar f'lishra
s/o late 3h» M.K. Misra
8-326, Sector 26, NOIDa UP

2, Anita Saxena
D/o P.B. Saxena
DP-36, Maurya Enclave, Pit am Pur a,
Delhi,

3, Km.Kanchan,
d/o B.L.Katyal
29/6,Pant M'agar,
Neu Dalhi,

4, Satind or Kaur
d/o Harchan Singh
9- Shiv Puri Extension, Patpar Ganj Road,
Delhi-Si,

5, Seema Thakurel,
s/o O.L. Thakural
140, Arjun Nagar,
Neu Delhi,

6, Nirmal 3eet Kaur
y/o ISurbax Singh Bhandari,
3-91, Kirti Nagar, Neu Delhi,

7, Kulvinder Kaur
u/o Kuldesp Singh
1344/13, Gobind Pdoi,
Kalkajl, Neu Delhi,

8, Hari Singh
s/o Sh, Madho Singh
Khichripur Colony,81ock No,4,
H.No,37, Delhi,91

9, l/ijay Kumar
s/o Sh, Asa Ram
H,No,330, Gali No,5,
Shankar Marg, Mandav/ali Fazalpur,
Delhi.92

lOoMfis, A«P. Mariamma
U/o Sh.Purushan
H,No,RG/a-461,DDA Plata,
Raghubir Nagar, Neu Delhi, 27

(None for the applicants ) '** applicants

Vs,

1, Union of India
through its Si^retary
Ministry of Information &Broadc asting
Shastri Bhavan, Neu Delhi,



d

-2-

The Dir actor General
Dobrdarshan, Mandi House,
Neu Oelhi-I

The Director,
Doordarshan Kendra,
Doordarshan Sansad Marg,
Neu Delhi, 1

(Nona for the respondents )

ORDER (OR.qL^

(Hdin'ble Smt.Lakshmi Suaiinathan, flember (3)

None for the applicants, euen on the second callo

Nona had appeared diep-, the Case was listed 1,4,97,

In the abowe circumstanc es, this OA is dismissed for

default and non prosecution,

OBt,Lakshmi Suan inathan)
fl em bar (3)

' sk •

Bespondants,


